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being erected and roads being con-
struc.ed. An agreement has been en-
tered into with the Madras Corpora-
tion for the supply of 2 lakh gallons 
of water. Staff quarters have been 
built.. .. 

Mr. Speaker: I am afraid that is 
not what the han. Member wants to 
know. He wants to know whether, 
as in the case of a chemical plant, 
there are any subsidiary or ancillary 
or auxil:ary industries being set up 
to produce things like any kind of 
furniture or material required for 
gates etc. It is not a question of 
land, walls and so on. 

Shri S. V. Ramaswamy: These are 
ancillary works. 

Mr. Speaker: The han. Mini,ter has 
not probably followed or understood 
what is meant by the han. Member 
who put the question. He wants to 
know whether in addition to this 
furniture any other articles required 
for the Railways will be manufactur-
ed there. 

Shri S. V. Ramaswamy: Only fur-
nishing Sir. 

Khandwa-HIngoU Link 

+ 
*371 J Shri Prakash Vir Shastri: 

• '\. Shri T. B. Vittal Rao: 

Will the Minister of Railways be 
pleased to state: 

(a) whether the construction work 
on the Khandwa-Ringoli line has been 
completed; 

(b) if so, the time by which pas-
senger and goods traffic will com-
mence on this line; and 

(c) the amount of time and money 
spent on the construction of this line? 

TIle Deputy Minister of RaUways 
(Shri Shahnawaz Khan): (a) Yes, Sir. 

(b) The entire line from Khandwa 
to Ringoli has been opened for Goods 
traffic frO'Ill 1st November, 1960. It 
is proposed to open the line for pas-
senger trafflc in the middle of Decem-
ber' 1960. 

(c) The construction work was 
spread over a period of 6. years and 
the amount spent to end of Sep~em
ber 1960 is approximately Rs. 11 '38 
crores. 

Shri B. K. Gaikwad: May 1 know 
the distance or length of the line? 

Shri ShahnaWU Khan: Approxi-
mately 188 miles. 

RaUway Freight Rates for Man~ 

*371. ShrimaLi Da 
Will the Minister of 
pleased to state: 

Palchoudhuri: 
RaUways be 

(a) whether the Government of U.P. 
have made a proposal to the Railway 
Board for granting concessional freight 
rates and for providing refrigeration 
wagons for transport of large quan!i-
ties of mangoes from various places 
in U.P. to var'ous parts for export to 
foreign countries; 

(b) if so, the details of the propo-
sal; and 

(c) Railway Board's reaction there-
to? 

The Deputy Mluister of RailwaYll 
(Shri S. V. Ramaswamy): (a) No, 
Sir . 

(b) and c). Do not arise. 

Shrlmatl Da Palchoudhuri: Is it nat 
a fact that the Agriculture Min;stry 
of UP took some mangoes with him 
to Russia and Russia was very much 
interested and wan'ed to im'Jori 
mangoes from India? In th~t ~81e 
do we try to expand our foreign mar-
kets for this fruit? 

Shri S. V. Ramaswamy: I do not 
know this; it is a piece of informa-
tion to me. The Minister for Agri-
culture rnay be asked. 

Shri Bishwauath Roy: In view of 
tlle fact that we have good market 
for the export of mangoes, will the 
Railway Ministry consider the qUell-
tion of giving some concession in rail-
way freight? 
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8hri 8. V. Ramaswamy: There is 
no appreciable export of mangoes 
from our country. 

Dr. Vijaya Ananda: May I know 
whether Government is doing any-
thing to stop the pilfering of mangoes? 

Mr. Speaker: The hon. Member 
wants the rates to be reduced because 
the mangoes do not reach the obher 
side. 

Dr. Vijaya ADanda: I wanted to 
know what measures they are taking 
to stop pilferage of mangoes on the 
way. 

Mr. Speaker: How does it arise ou1 
af this question? I suggested a way 
out; -but the hon. Member does not 

-catch it. 

Damage to Railway Property in 
Assam Riots 

+ r Paodit D. N. Tiwari: 
·372. ~ Shri B. Das Gopta: 

L Shri Auroblndo Ghosal: 

Will the Minister of Railwa711 be 
pleased to state: 

(a) the extent of damage suffered 
by the N.E.F. Railway in the Assam 
riots of July. 1960; and 

(b)' whether any Railway Em-
ployees were killed or man~dled? 

The Deputy Minister of Railways 
(8hri Shahnawaz Khan): (a). The 
damage to Railway property is esti-
mated at Rs. 1,47,000. 

(b). Two Railway Employees were 
killed and 223 are reported to have 
been man-handled by the rioters. 

Pandit D. N. Tiwari: May I know 
whether any maintenance allowance 
has been sanctioned to the dependants 
of the employees who were killed? 

Shri Jagjivan Ram: It is for the 
State Govf'rnment to give relief it any 
casualty is suffered due to civil com-
motion. 
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Paodit D. N. Tiwari: Did they make 
any enquiries to find out whether 
these dependants have been paid any 
compensa.ion by the State Govern-
ment or not; or did they see that care 
is taken of them or not? 

Shri .JagJivan Ram: I may give some 
information. When our employees 
suffer some casualties, naturally, we 
give something to them loy way of 
help. But that should not preclude the 
State Government from giving them 
the requisite compensation which is 
required to be given under certain 
laws. We have asked our employees 
to make representations tn the State 
Government. 

Shri B. Das Gupta: May I know 
whether the two railway employees 
who were killed were on duty or out 
of duty when they were killed? 




